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Mr. Speaker: It is a suggestion.

Shri M. C. Chagla: Certainly 1
shall convey to these young men the
congratulations of this House.
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Shrimat! Savilri  Nigam: May |

know whether it is a fact that this
mountaineering institute in  Darjeel-
ing has given any expansion plan to
the Education Ministry and it has
nol been accepled so far®  If the

answer is in the afirmative, what
a:e the reasons®

Shri M. C. Chagla: 1 am nol saware
of any such extension programme
Having been submitted
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Shri M. C. Chagla: Yes, Sir; in
the statementi. it is mentioned.
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Shrl M. C. Chagla: The suggestions
ar¢ under the constant consideration
of the ministry. To the extent that
they can he implemented they have
been implemented. To the  extent
that the implementation depends on
the future, necessary action is being
taken.
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Shri M. C. Chagla: As the House
knows, the Rajya Sabha adopted a
resolution unanimously for the con-
stitution of the Indian Educetional
Service. After the educstion minis-
ters' confercnce, the Secretaries of
the various ministries sat down to
work out the details. There has not
been complete ggreement. But we
have impressed upon the States
the necessity for an early implemen-
tation of the constitution of the Indian
Educational Service. Certain details
have to be worked out. But I may
nssure the House that 1 am most an-
xious that this service should be set
up as soon as possible,

Shrimatl Savitri Nigam: With re-
ference io recommendation No. VI
that special attention should be paid
to the spread of education in the
backward areas whether they are in
the so-called advanced Statesor back-
ward States. I would like to  know
what specific steps have been taken
to implement thig particular recom-
mendation which is, to my mind. the
most important one?

Shri M. C. Chagla: We have re-
presented to the Planning Commis-
slon tha t one of the importan:
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necessities that has got to be satified
in the feld of education is the remo-
val of inequalities in whatever sphere
inequalities lie, and gnc most impor-
tant inequality is as between State
and State and within the State bet-
ween one part of the State anpd
another part. We have asked for
special funds from the Planning Com-
mission. It all depends on what
money we get from the Planning
Commission for the Fourth Five Year
Plan,

Shrl Ranga: Sir, if we get answers
like this I think even this one full
hour would be enough for only two

questions. They themsclves take so
much time in delivering miniature
speeches. ’

Shrimatl Savitrl Nigam: Sir, while
putting my supplementary I wanted
to know the specific steps. I wanted
to know whether the rules and regu-
lations regarding grants have been
relaxed for these backward areas or
not. [ wanted to know the specific
steps taken by the Education Minis-
try, leave aside the Planning Com-
mission. This is no answer, that
money has been asked for from the
Planning Commission and if the
Planning Commission will accept
their request then something will be
done. This is a conditional answer
whereas I want a specific answer.

Shri M. C. Chagla: No step can be
taken without money. I must get
money either from the Finance Min-
istry direct or, after the sanction by
the Planning Commission, from the
Finance Ministry.

Shri Ranga:
ment,

Dr. L. M. Sioghvi: May I know
whether this Conference considered
specifically the question of upgrading
the emoluments and living conditions
of teachers at all levels: if so. with
what results?

Shri M. C. Chagla: The Conference
considered this and, as the statement
points out, it came to the unanimous
decision that as far as the salaries of
teachers are concerned it must be

It is ull one Govern-
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i"oted upon as a non-plan expendi-
ture, but to the extent teachers re-
quire special gqualifications it may be
included in the plan.

Shri §. C. Samanta: In the state-
ment, on page 8, under Item No. XII
it is said that there is shortage of
teachers in science and mathematics.
May 1 know from the hon. Minister
whether in the training institutes that
are existent in the country such
teachers are being trained?

Shri M. C. Chagla: Yes, particular
emphasis is being placed in our regi-
onal teacher training institutes to
train teachers in the subjects of
mathematics and science.

Shri P. C. Borooah: The Confer-
ence tonk note of the acute shortage
of trained teachers in the country
whereas the Director of Employment
and Training, Delhi, advises: “choosc
any profession but teaching” based
on the long list of unemployed train-
ed teachers registered with the Em-
ployment Exchanges. May [ know
how this paradoxical situation arises?

Shri M. C. Chagla: Unfortunately,
there is also surplus of teachers in
Kerala. We cannot always persuade
a State to take teachers from other
States. But we do try to remedy this
inequalily, where there is surplus in
some States and there is tremendous
shortage in others. There is the diffi-
culty of language, difficully of getting
States to acceptl teachers from other
States and so on.

Dr. Sarojini Mshishl: In view of
the hardship caused to students going
from one part of the country to
another seeking admissions, may 1
know whether any steps arc being
taken, or will be taken, in the near
future 1o bring sboul some co-ordi-
nation and uniformity in the period
of education required for th2 comple-
tion of the course from the primary
to the degree coursc and also to put
an end to the heavy capitation fee
that is existing in the country today?

Shri M. C. Chagla: Yes, Sir. We
are taking steps with regard 1o both
the suggestions made by the hon. lady
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Mcember, about the uniformity of
standard of secondary education and
the question of capitation fees.
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8hri M. C. Chagla: There is no
unanimity on thal subject. One view
15 that there should be an age limit
That was the view of the model com-
mitlee appointed by the University
Grants Commission. The other view
is that you may get very pood Viece-
Chancellors even after the age of 65
Some of Vice-Chaneellors now func-
toning are over 70 or even 75 and
they are doing excecdingly well. So,
there is no unanimity on the ques-
tion of age limit for Viee-Chancellors,

Shrl §. N. Chaturvedi: May |
know whether il is not a  fact that
the poor standard of cducalion arises
out of the facl that the teachers who
actually go for training are those
who have knocked at every door and
failed to secure employment and that
is why we get much poor stuff even
among trained teachers. How does
Governmenl propose to remedy this
situation?

Shri M. C. Chagla: Unlesg we im-
prove the  emoluments  of  the
teachers, the noble  profession of
teaching will not receive the recruits
which it should. Therefore, the firat

thing is to improve their emolu-
ments, conditions and status, We (re
trying to do it

Shrl Sham Lal Sarafl: While
arrangements  are  being made for

training teachers who run Govern-
ment schools, may 1 know if arrunge-
ments are afool lo see that teachers
& private schools are also trained?
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Shri M. C Chagla: Yes, Sir, Fuven
the private schools will not get grants
unless they attain certain standards.
The idea is to have trained teachers
for both Government as well as pri-
vate schools.

Shri Sham Lal Saraf: [s the Gov-
ernment providing money for that
also?

Shri M. C. Chagla: We give aid fo
the State Governments.

o garae fag ;. 3feaa gfam v

T & AfEw agt 7 12 Hra o fea

mfygrare &, 7zt feedt & gresdfifzne

| w1 # Aveaie freadr &, A€

ol FA&ME AET MAAAR ¥ g

Hifems & raw w1 faadrd 1 & Fraat
wigat § x5 gz feedfrdt &2 g7 &
wrgdr ?

Shri M. C. Chagla: It is very un-
fortunate that disparity is there. Bui,
as my hon. friend knows, education
ix n State subjeci. So, we cruld only

persuade the State Governments to
improve the salaries of teachers

Shrimati Savitri Nigam: 1 would
suggest that Starred Question No. 86
may also be taken up.

Mr. Speaker: Ii is too late, We
are almost at the end of the question.
ot foqfr fast @ w7 w4t oY i
wara fear f Erad €7 AamaTg & ard
% ga% =mrq sgry  fwwr s
zart Afpna X famr g g e gz s
% arq argrfaw s fwar wmaar
afrs g 2@ 2 fx dz9 T ¥
A w)  FGrIT AARAE 1§ W
@2x madAdz & fred 11w AAeETE
w ¥ farmrit i 3480 aga wfus g
% wfw 39% a7q Afaam F oA
qratas = A FAT @ safm
w47 mEy TAR fAvETw w9 arfe
w2z ® A w)T q1y oEEEe

A aAAR s eE A7 !
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Shri M. C. Chagla: 1 am sorry, I
have already answered that question.
We are constantly pressing on  the
State Governments the necessity fin
increasing the salaries of  teachers,
and many Stales have already done
20,
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ot w}: o7 G F T2 fHo W
g qar TErar —

(d) The decision taken to raise the
age of admission in colleges from 16
years to 17 years?
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Shri M. C. Chagla; Universities are
aulonomous institutions. We have

already conveyed to them our view
that the age limit should be prefera-
bly 17 plus, and certainly not below
16. We cannot compel the universi-
ties to do so; it is for them o do it
With regard to the other question, it
comes under the portfolio of my hon.
friend, the Minister of Information
and Broadcasting. It is not within
my purview to put any ban on films.
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Shri Kapur Singh: May I know
whether the decision or suggestion to
raise the age of admission from 16 to
17 is itated by a 1ge in the
pre-university schooling period or
considerations of mental age?
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Shri M. C. Chagla: Our view is
that no one should enter a university
unless he has atlained certain matur-
ity, and we fecl that it is g great mis-
take to send students to the universi-
ties who are below the age of 17,
Therefore, wg got our secondary
school period B0 arranged that the
student may complete 11 or 12 yecars
at the sccondary school stage and
attain the age of 17 to be fit enough
to enter the University.

Shrimati RBenu Chakravartty: 1is it
not a fact that the higher secondary
ducation at the t iz only for
11 years and that the age of school
leaving is 16 years and, if so, why is
it that this recommendation is being
put forward that the age of entry
in the University should be 17 years
and not 16 ycars? What is the stu-
dent expected to do belween the age
of 16 and 17 years?

Shri M, C. Chagla: The idea is that
the peried for study in  secondary
schools should be 12 years. At pre-
sent it iy only 11 years. The taiget
that we are aiming at is 12 years and
when that target is reached, the ad-
mission will be at the age of 17
years, At present, as the hon. lady
Member pointed out, we have accep-
tedq 18 years as the minimum.

oft gww W wwATT ¢ T AEEEA
ara of fawfon ¥ oz wgm T B
fs frgrfasi & sy awa @A
T § vt g ey e
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Leud i
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Shri M. C. Chagla: We have the
schemes for extra-curricular activities
and also the sch for loying
the students in social work during
vacations. We are actually pursuing
these schemes so that there should be
less indiscipline among the University
students.

Shrimati Tarkeshwari Sinha: One
of the recommendations of this Con-
ference was about the standardisation
of text-books. May I know whether
the standardisation of text-books will
be limited only to secondary stand-
ard or it will cover the dJniversity
education also And what will be the
responsibility of the States and the
Centre to coordinate the activities in
future?

Shri M. C, Chagla: At present, our
target is to prepare text-books for
secondary schools and we have per-
suaded the States to accept text-books
and get them translated into regional
1 with y adapta-
tions. As far as the colleges are
concerned, I might repeat that the
Universities are autonomous and so
we can not prepare text-books for the
Universities.

st wwrm wredt o pawhea
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Shri M. C. Chagla: 1 impressed
upon the Ministers present in the
Conference that unless you have pro-
per Vice-Chancellors sclected. no
Universily can  function  properly.
But the appointment of Vice-
Chancellors is not in the hands of
this Ministry except in the case of
Central Universities. I am responsi-
ble for the appointment of Vice-
Chancellors to only Central Univer-
sities and not the State Universitles.
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